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[Shrimati Bijoya Chakravarfy]

urgent steps so that they are punished.

Need to reopen Closed Units of Metal Box
(India) Ltd.

SHRI JAGESH DESAI (Maharashtra):
Mr. Vice-Chairman, Sir, I want to raise a
very important issue.... {Interruptions)...

st TR AW A1EE (INTIEW) ¢
F wifoes v F1 oAty qid o

THE VICE-CHAIRMAN (SHRI M. A.
BABY): No, we have many names here. If
everybody tries to associate himself with
every Special Mention, it becomes very
difficult. Anyhow, your name is there...
(Interruptions)...
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THE VICE-CHAIRMAN (SHRI M. A.
BABY): In this House, we already had a
discussion on atrocities on women and all
that; and if necessary, and if the Chair
permit, we may have another discussion.

SHRI JAGESH DESAI: Sir, 16 units of
M/s. Metal Box India Ltd. are closed and about
6, 500 employees are jobless. They took up the
matter with the then Minister of Petroleum, Shri
Brahm Dutt, the then Industry Minister, Shri
Vengal Rao and the then Finance Minister, Shri
Shankerrao Ghavan. I As far as 1 understand,
all of them '

were very sympathetic and wanted to do
something so that all the units of M/s.
Metal Box India Ltd. could again function
and those employees could get back thier
jobs. As I understand, Sir, Mr. Montek
Ahluwalia knew this matter very well and it
was more or less thought that these jobless
persons should be given jobs and these
units should be revived.

So, in April 1989, Balmer-Lawrie,
which is under the control of the Petroleum
Ministry, wanted to have metal packaging
to pack their products and they wantei to
establish some such industry and this was
taken up with them. They decided that new
companies should not be formed, but they
should take over this unit so that the
infrastructural facilities which are already
there can be made use of and these jobless
persons could be given jobs. After that—»I
do not know what happened in between—
this Company is saying that it is not
interested in this. I fail to understand as to
how at one stage they wanted to take it over
and how they say now that they are not
interested. I want to know this from the ho-
nourable Minister. The previous Go-
vernment was keen to give jobs and the new
Government wants to make the right to
work as a Fundamental Right. But I do not
know what has happened and why they are
not doing anything in this direction.

The All-India Metal Box Employees'
Federation has given a memorandum to our
Prime Minister, Shri V. P. Singh and I am
now given to understand that the Reliance
Industries want to have the kind of an
industry for their products and for this
purpose they want to have one such
industry. Now, I am not against the Reliance
Industries or Mr. Nuzli Wadia and I am not
against any industrial house, but I do
want—and I am firm in my opinion—that th
e should not be so powerful as to
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its power for the purpose of dictating the
policies of the Government. I am told that
the Reliance Industries have come forward
and they have applied already under the
MRTP Act. I want that this Company must
take it over. If the public sector undertaking,
Balmer-Lawrie, which needs this kind of
packaging, had taken over this, the whole
problem would have been solved and then
the intention of this Government that they
want to give work to the poor would have been
vindicated. I have talked to the Minister
today morning and I have shown him the
papers. I know that the Minister, Mr.
Gurupada-swamy, is a dedicated socialist and
that he is very sincere. When Mr. V. P.
Singh was the Finance Minister, he had given
so many concessions to employees by
amending the tax laws. Therefore, I am
sure that if he takes it up with Mr.
Ahluwalia, who knows about this, I think
this problem can be solved and these six
thousand five hundred employees will ~get
their roti.

I hope that the Government will look
into this so that these six units can be
revived and jobs can be provided to those
who have been rendered jobless. Thank
you, Sir.

Demand for Reopening A Closed Textile
Mill in Indore
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